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Date of Drder ; 8.5.1996 

Present 	Hon'ble Pt*Justice S.,N,Mllicks, Vice—Chairman. 

Hon'ble Mr*S.Dasquptat Administrative Member. 

A* 

INC.,GME TAx 

Vs, 

J-0HN BARNARD SANGMA 	URS 

F or the applicant/ 	ft.Madhusudan Banerjees counsel. 
Res. . in the G.A. 

For the.#respondents/s, Pt.Samir Ghosho counsel. 
2pplicants in O.A. 

0 R 0 E R 
S.Dasquetat A.f% 

This miscellaneous application. ha s been -filed by 'the 

respondents in the C.A & seeking extension of time for compliance 

of this Tribunal0 s order dated .4*9*1997 passed -in D.A.450 of 

1997P fer a ru.rther period of three months from the date of 

filing of the present M.A P This M.A* has been filed an 5#12.1991. 

Since then more than 5 msnths have elapsed* Therefores, no order 

is required to be passed in this M.A 

20 	T-his M.A. is disposed of accordingly. No order is mad a 

as to costs. 

3 0 06 sgu p ta~ 	 (S.No llick) 
Administrative Member 	 Vice—Chairman 
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